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HOTICE UHDER etAUSE (a) OF SU&SEGTIOH (5) OF
SECTION 15 OF THE ELECTRIGITY ACT, 21183 (the Aa)
An applicatkxr for the grant of a Category.V lioenoe for inter8tate
trading in electricity in Pan India has been made More the
CommissIon by Sunsun Power Markets Private Limited, 1101 A-
1107, llth Flow. BPTP Park Centra. JaI Vayu Vihar, Sector 30,
Gurugram. Haryana
1 2. A copy of the application, along with its annexures and

enclosures, made by the applbant for the grant of an inter-State
trading licenw to Sunsure Power Markets Private LimIted
before the Commission can be accessed at the website
https://sunsure energy.com or inspected by any person in the
Commission's offic8 by following the laId down procedure.

3. On consIderation of the material available on record, the
Commi=ion is satis6od that prima facie the appIIcant qualifies
for the grant of a licence fu inter-State trading in electricity and
by wdm dated 14.2'2025, the Commission has proposed to
grant a Category-V licence to the appIIcant for Inter-State
badhg in electrIcity in Pan India.
NotIce IS hereby given in pursuance of clause (a) of suk>section
(5) of SectIon 15 of the Act to invIte suggestIons or objections, Fl
any, to the proposal to grant the licence for inter-State trading in
electricIty as aforesaid by the Commission to be received by the
undersigned tatest by 4.3.2025 at the above noted address. The
objections or suggestions received after the specified date shall
not be considered.

5. The Commission has fixed the application for final disposal on
6.3.2025 and the person who files the suggestions or objections
may in his diwretk)n attend the hearing, for which no TA/DA
shall in paid by the Commission. Sd/-

(Harpreet Singh Pruthi)
Secretary
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